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MINISTRY OF RAILWAYS
(NORTH CENTRAL RAILWAY)
(CONSTRUCTION DEPARTMENT)
NOTIFICATION
Prayagraj, the 22th April, 2025s

S.0. 2045(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Central Railway, Construction department), Notification number, S.O. 740 (E) dated the 12" february 2025
published in Gazette of India, Extraordinary, Part Il, section 3 Sub-section (ii), dated the 12" february 2025
(hereinafter referred to as the said notification) and issued under sub-section (1) of section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
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maintenance, management and operation of Special Railway Project, namely special railway project of Jhansi-
Khairar-Manikpur and Khairar-Bhimsen doubling Railway project (411 km) in District Banda in the state of
Uttar Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Hindustan”
dated 20" February 2025 and “Dainik Jagran” Dated 21 February 2025 under sub section (4) of section 20A of
the said Act;

And whereas, all the objections received in this project have been disposed of by the competent authority;

And whereas, in pursuance of sub-section 20E of the said Act, the Competent Authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

And, that all persons interested in the above mentioned land in pursuance of sub-section (04) of section 20
(F) of the said Act by the Central Government are hereby informed that they may, personally or through an agent or
legal practitioner, be notified by the competent authority i.e. Special Land Acquisition Officer (J.0.) / Banda, can
submit his claim in the next 20 days from the date of publication of this notification in the office of the Competent
Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project of
Prayagraj (Khairar — Manikpur section(110km.) doubling Railway project (411 km) 03 villages in Banda Tehsil
and 07 villages in Atarra Tehsil of District Banda in the state of Uttar Pradesh under Special Land Acquisition
Officer (J.0.) / Banda, in the State of Uttar Pradesh.

Acquired

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Area
(In Hect.)

Land Owner/
Beneficiary Name

4

5

6

7

BHURENDI

1161

Private

Agriculture

0.0120

Nagendra  Singh/son
of Late Shailendra
Singh/Resident of
Mahoba Road,
Kevatra City Banda,

Sharad Gupta/son of
Munnulal/Resident of
Cantonment City
Banda,

Sajlomar/son of
Sanjay

Gupta/Resident of
Cantonment Road,
Near PNB,
Cantonment City
Banda,

Himanshu Singh/son
of Late Shailendra
Singh/Resident of
Mahoba Road,
Kevatra City Banda

1162

Private

Agriculture

0.1684

Nagendra  Singh/son
of Late Shailendra
Singh/Resident of
Mahoba Road,
Kevatra City Banda,




[T 1l—=ve 3(ii)]

HILT =T TSI AT

19

Sharad Gupta/son of
Munnalal/Resident of
Cantonment City
Banda,

Sajlomar/son of
Sanjay

Gupta/Resident of
Cantonment Road,
Near PNB,
Cantonment City
Banda,

Himanshu Singh/son
of Late Shailendra
Singh/Resident of
Mahoba Road,
Kevatra City Banda,

Phoolchand/son of
Baldev/Resident of
Village

TOTAL

0.1804

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area
(In Hect.)

Land Owner/
Beneficiary Name

BANDA
(Bhawanipurwa)

4902

Private

Agriculture

0.0260

Girdari/Son
Jurakhan/Resident
Banda

4903

Private

Agriculture

0.0130

Aleem Khan/s/o
Karim Khan
(NZA)/resident of
Bhawanipurwa

4904

Private

Agriculture

0.0440

Surendra Ah,
Gyanendra Singh / P
Bhim Singh,

Vikram Singh / Sons,
Vijay Singh,

Kuber Singh, Daljit
Singh, Virendra
Singh, Ravindra

Singh, Sons, Arimdar
Singh,

Jairam Singh / Sons
Mangal Singh,

Sayanti Devi widow
Bhagwan Singh,

Deepak Singh,
Pradeep Singh,
Prakash Singh / Sons
Sukhveer Singh /
Resident Kailashpuri /
Civil Line Banda

4905

Private

Agriculture

0.1310

Choudhary Bhim
Singh Numberdar,

Choudhary Maheer
Dhwaj Singh
Numberdar

4834

Private

Agriculture

0.0350

Mrs. Chandrakali /
Beva Benimadhav /
R.Katra Banda
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Mrs. Dhanpat
Devi/wife of Laxmi
Singh/resident of
Kalwanganj, city
Banda,

Mrs. Lakhpat
Devi/wife of Shiv
Bilash/resident of

6 4901 Private Agriculture 0.1080 Kalwanganj

Virendra Singh/sons
of Kushpal Singh

Manish Singh/sons of
Ranvijay
Singh/resident of
Kailashpuri, city
Banda

Choudhary Bhim

7 4828 Private Agriculture 0.0530 Singh Numberdar

Deepak Singh,
Pradeep Singh,
Prakash Singh / sons
Sukhveer Singh

Mrs. Phoolkali wife of
8 5080 Private Agriculture 0.0610 late Sukhveer Singh

Mrs. Sayanti Devi
wife of late Bhagwan
Singh

Hanuman Singh / son
Jairam Singh

Balram Singh/son Lal

9 5081 Private Agriculture 0.0956 .
Singh

Deepak Singh,
Pradeep Singh,
Prakash Singh / sons
Sukhveer Singh

Mrs. Phoolkali wife of

10 5082 Private Agriculture 0.0514 late Sukhveer Singh

Mrs. Sayanti Devi
wife of late Bhagwan

Singh
Hanuman Singh / son
Jairam Singh
TOTAL 0.6180
Acquired
S.No. Name of Village Plot No. Type of Nature of Area (In Lan_d_Owner/
Land Land Hect.) Beneficiary Name
Biharilal Singh son of
Bhawanidin Singh
Residence:
Residential Village,
1 1 Private Agriculture 0.0256 Mrs. _T!lea w_|fe of ]
Swamidin Residence:
DINGWAHI Residential Village,

Mrs. Dularia wife of
Motilal Residence:
Residential Village

Ganga Prasad son of
2 2 Private Agriculture 0.0201 Chunabad residence:
N.Village,
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Jagannath son of
Rambahori residence:
N.Village,

Jamuna Prasad son of
Chunabad residence:
N.Village

Private

Agriculture

0.0167

Pannulal Name of
guardian; Baldev
Residence:
Residential Village,

Rammilan Name of
guardian; Baldev
Residence:
Residential Village

Ramvishal Name of
guardian: Baldev
Residence:
Residential Village

Ramsiya Name of
guardian: Baldev
Residence:
Residential Village,

Smt. Sumitra Name of
guardian: Wife of Shri
Baldev Residence:
Residential Village

10

Private

Agriculture

0.0059

Mishrilal son of
Bhavanidin
Residence: Village,

66

Private

Agriculture

0.0474

Vijay Kumar Singh
son of Bhola Nath
Singh Residence:

Village,

Sudhiya Devi wife of
Bhola Nath Singh
Residence: Village

67

Private

Agriculture

0.0257

Anil Kumar son of
Krishna Kripal alias
Krishnapal Singh
Residence: Village,

Ashok Kumar Singh
son of Krishna Kripal
alias Krishnapal Singh

Residence: Village,

Chandrabhan Singh
son of late
Laxminarayan
Residence:Village,

Pushpendra Singh
Naba, age 15 years,
son Late Lak Kishori
Devi (Mother)
Residence: Village,

Babulal, son of Durga
Prasad Residence:
Village,

Rajabhaiya, son of
Durga Prasad
Residence: Village,

Ramcharan, son of
Ramnath Residence:
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Village,

Ramnaresh Singh, son
of Phoolchandra
Residence: Village,
Rampratap, son of
Ramnath Residence:
Village,
Shivnaresh Singh, son
of Phoolchandra
Residence: Village,
Smt. Kishori Devi,
wife of Late
Lakshminarayan
Residence: N.Village,

Smt. Ramaiyadevi
wife Krishna Kripal
alias Krishnapal Singh
Residence place:
N.Village,

Smt. Ramdevi wife
Late Phoolchandra
Residence: N.Village

69

Private

Agriculture

0.0103

Balbir son of Mihilal
Residence:
Residential Village

Maikual son of
Mihilal Residence:
Residential Village

72

Private

Agriculture

0.0008

Name: Mrs.
Premadevi wife
Sukhdev Residence:
N.Village,

Mrs. Sushila Devi
wife Soukhilal
Residence: N.Village,

Sumera son Shivram
Residence: N.Village

TOTAL

0.1525

S.No.

Name of Village

KHURAND

Plot No.

1146

Type of
Land

Private

Nature of
Land

Agriculture

Acquired
Area(In
Hect.)

0.0131

Land Owner/
Beneficiary Name

Ghanshyam Singh son
of Jagdev Singh
Residence:
Residential Village

Basanti Devi wife of
late Jagdev Singh
Residence:
Residential Village,

Mrs. Anju Singh wife
of Bhanwar Singh
Residence:
Residential Village

1147 B

Private

Agriculture

0.0027

Kamlesh Kumar son
of Vijay Narayan
Residence:
Residential Village,

Chhote Lal son of
Babulal Residence:
Residential Village
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Balram son of Shyam
Residence:
Residential Village,

Mithlesh Kumar son
of Vijay Narayan
Residence:
Residential Village,

Ram Narayan son of
Babulal Residence:
Residential Village

1376

Private

Agriculture

0.0320

Manish Kumar,
minor, age 14 years,
son of Vijay Kumar,
wife of Manju
(mother), residence:
Residential Village,

Manoj Kumar, son of
Raj Bahadur,
residence: Residential
Village,

Rajendra Kumar, son
of Ram Pratap,
residence: Residential
Village,

Rajesh Kumar son
Rampratap Residence:
Residential Village,

Vikas son of Raj
Bahadur Residence:
Residential Village,

Vivek son of Raj
Bahadur Residence:
Residential Village,

1375

Private

Agriculture

0.0256

Smt. Gomtidevi wife
of late Raj Bahadur
Residence:
Residential Village
Kshatrapal Singh son
of Harihar Singh
Residence:
Residential Village,

Meera son wife of
Ram Bihari
Residence:
Residential Village,

Rajendra Singh son of
Harihar Singh
Residence:
Residential Village,

Ram Bihari son of
Ram Kishore
Residence:
Residential Village

1374

Private

Agriculture

0.0530

Pushpendra son of
Laxmanprasad
Residence: N.Village

TOTAL

0.1264

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area(ln
Hect.)

Land Owner/
Beneficiary Name
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ATARRA

473

Private

Agriculture

0.0043

Jahari Wali Lallu,
Ramphal,
Phoolchand/son,
Sundar,

Vodhi Hira,
Ramkripal /son /Ram
Adar,

Vanshgopal, Santosh
Kumar/son/Jagannath,

Patipa wife
Santsharan,

Raj Karan, Ram
Murat/son Kallu,

Chunnu wife Kallu,

Vaijnath, Kod Prasad,
Durvijay,
Surajpal/Mathura,

Kaushalya wife
Mathura,

Champakali wife
Rameshwar,

Babulal,
Rammilan/son
Ramkumar,

Vidyavati wife,
Kedarth wife Santosh,

Asha wife Raju,

Samvat Wala Bhura
alias Bhure Lal,

Atmaram, Anand
Kumar, Sanjay
Kumar/sons Bharat
Prasad,

Visnia alias Wesalia
wife Bharat Prasad/n
Sudama Puri

474

Private

Agriculture

0.0097

Asha Pallo Gulab
Shastri Nagar Atarra

478

Private

Agriculture

0.0066

Champakali wife of
Rameshwar,

Babulal, Rammilan /
son of Ramkumar,

Vidyavati wife,
Kedarth Nagar Atarra

480

Private

Agriculture

0.0113

Ratia w/o Jugul
Kishore

Ramraj son of Jugal
Kishore,

Sanjay, Rakesh
Kumar, Sunil Kumar
sons of Vaijnath,

Shanti Devi wife of
Vaijnath

486C

Private

Agriculture

0.0160

Kunti Devi wife of
Chandrashekhar
Residence:
Residential Village

Kuldeep Singh son of
Chandrapal Singh
Residence:
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Residential Village,

Dilip Singh son of
Chandrapal Singh
Residence:
Residential Village,

Bittan wife of late
Chandrapal Singh
Residence:
Residential Village,

Sushil Kumar Singh
son Chandrashekhar
Residence: N.Village,

Suraj Singh S/o
Chandrashekhar
Residence: N.Village,

489

Private

Agriculture

0.0201

Kaushlendra Pratap
Singh son of Rajendra
Singh,

Ravi Karan
Singh/Rajendra Singh,

Shiv Vati wife of
Rajendra Singh,

Mahendra Pratap
Singh, Vishwanath,
Virendra Pratap Singh
sons of Yogendra

Anand Kishore
Singh/son of Mukur
Singh,

Devendra Pratap
Singh/Yogendra
Pratap Singh/resident
of Small Scale
Industry, Atarra

492

Private

Agriculture

0.0092

Kuldeep S/o
Rammeshwar Prasad
Residence: N.Village

TOTAL

0.0772

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area (In
Hect.)

Land Owner/
Beneficiary Name

CHHIBAON

255

Private

Agriculture

0.1521

Devisharan son of
Sukhram Residence:
N.Village,

Ramakrishna son of
Sukhram Residence:
N.Village,

Ramamurthy son of
Sukhram Residence:
N.Village

924

Private

Agriculture

0.0529

Chandralal son of
Kedar Residence:
Residential Village,

Narayandas son of
Siyaram Residence:
Residential Village,

Bahoranlal son of
Kedar Residence:
Residential Village,
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Balkishun son of
Siyaram Residence:
Residential Village,

Bhagwandin son of
Siya Ram Residence:
Residential Village,

Mahadev son of Badri
Prasad Residence:
Residential Village,

Rajuprasad son of
Kedar Residence:
Residential Village,

Ramdas son of Siya
Ram Residence:
Residential Village,

Ramdeiya wife of late
Kedar Residence:
Residential Village,

Laxminarayan son of
Ramesh Residence:
Residential Village

923

Private

Agriculture

0.0567

Gangadin / son
Sukhlal / resident of
village

920

Private

Agriculture

0.0153

Sitaram son of Binda
Residence: Village,

Panna/ son/ Binda/
Resident of Village

919

Private

Agriculture

0.0172

Dwarikaprasad /
Ramcharan / Ni.
Gram,

Dooni Lal / Ram
Charan / resident of
Village,

Debari wife late / Ram
Charan / resident of
Village,

Punna/son / Binda /
resident of Village

918

Private

Agriculture

0.0036

Nathu / Sukhdev /
Resident of village

917

Private

Agriculture

0.0038

Ashish / Neeraj / sons
/ Mitthailal,

Chunni wife late
Daduli,

Bablu / Mewalal /
Mohan / Ram Milan /
Shivmohan / Daduli /
resident of village,

Shivdulari / Mitthailal
/ resident of village

916

Private

Agriculture

0.0036

Nathu / son Sukdevna
/ resident of village,

Ramkaran / Banshilal
/ resident of village,

Jaikaran / Banshilal /
resident of village,

Smt. Bhuri wife of
late / Banshilal /
resident of village
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10

11

12

13

915

Private

Agriculture

0.0141

Phula wife / Munni
Lal / resident of
village,

Siyasakhi / wife /
Shivsaran / resident of
village

912

Private

Agriculture

0.0071

Raza Hussain son of
Nabbhi alias
Nabibaksh Residence:
Residential Village,

Mrs. Chunnu wife of
late Nabbhi alias
Nabibaksh Residence:
Residential Village,

Sakhawat Hussain son
of Nabbhi alias
Nabibaksh Residence:
Residential Village

909

Private

Agriculture

0.0029

Rajabhaiya son of
Bhaunia Residence:
Village

908

Private

Agriculture

0.0096

Sita Ram son of Binda
Residence: Village

901

Private

Agriculture

0.0479

Natthuprasad son of
Buaram Residence:
N.Village

TOTAL

0.3868

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area (In
Hect.)

Land Owner/
Beneficiary Name

CHAKAMHAR

Private

Agriculture

0.0122

Ajay, n.a., age 13, son
of Ramcharan, n.a.
mother, Hiramani,
residence: N. Village,

Anuj, son of
Ramcharan, N.A.,
village,

Amrita, n.a. 15,
daughter of
Ramcharan, n.a.
mother, Hiramani,
residence: N. Village,

Ms. Priyanka, n.a. 17,
Kunti/wife Lallu,

Dashrath, son of
Devidin, residence:
Resident of Village,

Ramprakash son:
Devidin Residence:
Resident of Village,

Mrs. Hiramani wife of
late Ramcharan
Residence: Resident
of Village,

Suraj Singh son of
Ramsakha Residence:
Resident of Village
Semaria Mirdha
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9A, B

Private

Agriculture

0.0110

Ramsanehi son
Natthuram Residence:
N.Village

Smt. Sakhiya wife
Late Natthuram
Residence location:
N.Village

10

Private

Agriculture

0.0323

Pancha son Bachchi
Residence:
Residential Village,

Panna Lal son
Bachchi Residence:
Residential Village,

Ramsanehi son
Nathuram Residence:
Residential Village,

Smt. Sakhiya wife of
late Nathuram
Residence:
Residential Village
Semaria Mirdha

11

Private

Agriculture

0.0064

Pancha son girl
Residence: N.Village,
Pancha son girl
Residence place:
N.Village Semaria
Mirdha

12

Private

Agriculture

0.0180

Pancha son Bachchi
Residence:
Residential Village,

Panna Lal son
Bachchi Residence:
Residential Village,

Ramsanehi son
Nathuram Residence:
Residential Village,

Smt. Sakhiya wife of
late Nathuram
Residence:
Residential Village
Semaria Mirdha

13A,B

Private

Agriculture

0.0063

Panna Lal : Son and
daughter Residence:
Residential Village,
Semriya Mirdha

14

Private

Agriculture

0.0032

Ajitkumar Chunnilal
Residence:
Residential Village,
Arvind kumar Name
of Guardian:
Chunnilal Residence:
Residential Village,
Girjadevi wife of late
Chunnilal Residence:
Residential Village
Semaria Mirdha

16

Private

Agriculture

0.0230

Ms Akanksha
daughter of late
Krishna Kumar
Residence:
Residential Village,
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10

11

12

Ms Purnima Na.Ba.
Age 13 years daughter
of late Krishna Kumar
mother Lalita
Residence:

Residential Village,

Kuldeep son of
Keshav Residence:
Residential Village,

Dinesh son of Keshav
Residence:
Residential Village,

Balbir son of Dhanpat
Residence: Resident
of Village,

Rakesh son of Keshav
Residence: Resident
of Village

Rajrani wife of late
Keshav Residence:
Resident of Village,

Ramkali wife of late
Dhanpat Residence:
Resident of Village,

Smt. Lalita wife of
late Krishna Kumar
Residence: Resident
of Village Semaria
Mirdha

17

Private

Agriculture

0.0186

Maniram son Sukhdev
Residence: N.Village
Anthuwa

19

Private

Agriculture

0.0154

Rampal son Sukhdev
Residence: N.Village
Anthuwa

21

Private

Agriculture

0.0472

Ashok Kumar/son
Sambhu Dayal/nee
Takuli,

Keshav/son Kallu/nee
Takuli,

Manjhalibai/wife
Lallu/nee Takuli,

Rajabeti/wife
Natthu/nee Takuli,

Ram Pratap/Ram
Asare/nee Takuli,

Vidya/wife Vinod/nee
Takuli,

Santosh/Nathu/nee
Takuli,

Sampatiya Devi/wife
Ram Asare/nee
Takuli,

Sonu/Nathu/nee
Takuli

23

Private

Agriculture

0.0290

Rampratap son of
Ramasare Residence:
Village,
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Smt. Sampatiya Devi
wife of late Ramasare
Residence: Village
Takuli

TOTAL

0.2226

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area (In
Hect.)

Land Owner/
Beneficiary Name

KHAMORA

Private

Agriculture

0.0538

Shivbhavan son of
Kalluram Residence:
Resident of Railway
Quarter,

Anthuva, Pramod son
of Kalluram
Residence: Resident
of Railway Quarter,
Anthuva

Private

Agriculture

0.0040

Baijnath son of
Mahadev Residence:
Railway Quarter,
Anthuva

31

Private

Agriculture

0.0040

Adarsh Naba0 15
years Son Guardian's
name: Brij Kishore Sr.
Anita Mother
Residence: N.
Railway Quarters
Anthuva,

Anita wife late.
Brijkishore Residence
: N.Railway Quarter
Anthuwa,

Mahendra Kumar son
of Terilal Residence:
Railway Quarter,
Majra Anthuva,

Dharmendra Kumar
son of Terilal
Residence: Railway
Quarter, Majra
Anthuva

Savitri Devi, wife of
late son Terilal,
Residence: Railway
Quarter, Majra
Anthuva

Surendra Kumar son
of Terilal Residence:
Railway Quarter
Mazra Anthuva,

TOTAL

0.0618

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area
(In Hect.)

Land Owner/
Beneficiary Name

Anthuva

39

Private

Agriculture

0.016

Maniram s/o Sukhdev
Residence :
N.Railway Quarter
Majra Village
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Chunnilal S/o
Sukhdev Residence :
N.Railway Quarter
Majra Village

Rampal s/o Sukhdev
Residence :
N.Railway Quarter
Majra Village

Baijnath son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Daduram son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Chhotelal son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Balram son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Kunjbihari son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Dwarika son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Shyambihari son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Adarsh Naba 012
years son of Brij

Kishore Sr. Anita
Mother Residence

Anita wife of late son
Brij Kishore
Residence : Residence
Railway Quarters
Anthuva

Krishnakumar son of
Dhanpat Residence :
Residence Railway
Quarters Anthuva

Balbir son of Dhanpat
Residence : Residence
Railway Quarters




32 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Anthuva

Rakesh son of Keshav
Prasad Residence :
Residence Railway
Quarters Anthuva

Dinesh son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Kuldeep son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Ramkaliya wife of
late son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Gaurishankar son of
Shyamlal Residence :
Residence of Railway
Quarters Anthuva

Harishchandra son of
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Dujia wife of son late
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Surendrakumar son of
Terilal Residence :
Residence Railway
Quarters Anthuva

Mahendrakumar son
of Terilal Residence :
Residence Railway
Quarters Anthuva

Dharmendrakumar
son of Terilal
Residence: Ni.
Railway Quarters
Anthuwa

Savitri Devi, Wife,
Son Terilal Residence:
Ni. Rasilway Quarters
Anthuwa

2 41

Private

Agriculture

0.0467

Maniram s/o Sukhdev
Residence: N.
Railway Quarter
Majra Village

Chunnilal S/o
Sukhdev Residence :
N.Railway Quarter
Majra Village

Rampal s/o Sukhdev
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Residence :
N.Railway Quarter
Majra Village

Baijnath son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Daduram son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Chhotelal son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Balram son of
Mahadev Residence :
Residential Railway
Quarters, Majra
Village

Kunjbihari son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Dwarika son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Shyambihari son of
Ramkumar Residence
: Resident Railway
Quarters, Majra
Village

Adarsh Naba 012
years son of Brij

Kishore Sr. Anita
Mother Residence

Anita wife of late son
Brij Kishore
Residence : Residence
Railway Quarters
Anthuva

Krishnakumar son of
Dhanpat Residence :
Residence Railway
Quarters Anthuva

Balbir son of Dhanpat
Residence : Residence
Railway Quarters
Anthuva

Rakesh son of Keshav
Prasad Residence :
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Residence Railway
Quarters Anthuva

Dinesh son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Kuldeep son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Ramkaliya wife of
late son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Gaurishankar son of
Shyamlal Residence :
Residence of Railway
Quarters Anthuva

Harishchandra son of
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Dujia wife of son late
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Surendrakumar son of
Terilal Residence :
Residence Railway
Quarters Anthuva

Mahendrakumar son
of Terilal Residence :
Residence Railway
Quarters Anthuva

Dharmendrakumar
son of Terilal
Residence: Ni.
Railway Quarters
Anthuwa

Savitri Devi, Wife,
Son Terilal Residence:
Ni. Railway Quarters
Anthuwa

3 42

Private

Agriculture

0.0225

Baijnath S/o Mahadev
Residence: N.Railway
Quarter M.Village

Daduramputra
Mahadev Residence :
N.Railway Quarter
M.Village

Chhotalal s/o
Mahadev Residence :
N.Railway Quarter
M.Village

Balram s/o Mahadev
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Residence :
N.Railway Quarter
M.Village

Kunjbihari son of
Ramkumar Residence
: Residence : Railway
Quarter M.Gram

Dwarika son of
Ramkumar Residence
: Residence : Railway
Quarter M.Gram

Shyambihari son of
Ramkumar Residence
: Residence : Railway
Quarter M.Gram

Adarsh Naba 012
years son Brij Kishore
Sr. Anita Mother
Residence : Resident
Railway Quarters
Anthuva

Anita wife/ late Brij
Kishore Residence :
Resident Railway
Quarters Anthuva

Gaurishankar son
Shyamlal Residence :
Resident Railway
Quarters Anthuva

Harishchandra son of
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Dujia wife of late
Shyamlal Residence :
Residence Railway
Quarters Anthuva

Surendrakumar son of
Terilal Residence :
Residence Railway
Quarters Anthuva

Mahendrakumar son
of Terilal Residence :
Residence Railway
Quarters Anthuva

Dharmendrakumar
son of Terilal
Residence : Residence
Railway Quarters
Anthuva

Savitri Devi wife of
late Terilal Residence
: Residence Railway
Quarters Anthuva

48

Private

Agriculture

0.0148

Rampal son of
Sukhdev Residence:
Ni.Re.Quarter
M.Gram
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49

Private

Agriculture

0.0093

Ms. Akanksha
Kushwaha /Daughter
Krishnakumar
Kushwaha Nr.
Railway Quarters
Anthuwa

Ku. Purnima
Kushwaha Naba age
14 years / daughter of
Krishnakumar
Kushwabha, s.
Lalitama nr. Railway
Quarters Anthuwa

Balbir S/o Dhanpat
Residence: Ni.
Railway Quarters
Anthuwa

Dinesh son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Kuldeep son of
Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

Ramkaliya wife of
late Keshavprasad
Residence : Residence
of Railway Quarters
Anthuva

50

Private

Agriculture

0.0087

Maniram s/o Sukhdev
Residence: Ni.
Railway Quarter
M.Gram

51

Private

Agriculture

0.0059

Arvind son of
Chunnilal Residence :
Residence : Railway
Quarters Anthuva

Ajit son of Chunnilal
Residence : Residence
: Railway Quarters
Anthuva

Smt. Girja wife of late
Chunnilal Residence :
Residence : Railway
Quarters Anthuva

TOTAL

0.1239

S.No.

Name of Village

Plot No.

Type of
Land

Nature of
Land

Acquired
Area (In
Hect.)

Land Owner/
Beneficiary Name

BADAUSA(BARCHA B)

8110

Private

Agriculture

0.0065

Jwala prasad /
Garibdas / resident of
Mahurai part Dubaria

Rameshwar / Garibdas
/ resident of Mahurai
part Dubaria
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Bhairmadin /
Ramadhar / resident
of Mahurai part
Dubaria

Rambahori /
Ramadhar / resident
of Mahurai part
Dubaria,

Mohanlal / resident of
Mahurai ans Dubaria

Babulal resident of
Mahurai ans Dubaria

8111

Private

Agriculture

0.0344

Binda Prasad / Budhu
alias Budhuwa /
resident of Mahurai
part Dubaria

Sundarlal / Budhu
alias Budhuwa /
resident of Mahurai
part Dubaria

Shyamlal / Budhu
alias Budhuwa /
resident of Mahurai
part Dubaria

Rameshwar / Baur /
resident of Mahurai in
Dubaria, Hariram /
Baur / resident of
Mahurai in Dubaria

Ganesh / Baur /
resident of Mahurai in
Dubaria, Chaina /
Bachcha / resident of
Mahurai in Dubaria

7221

Private

Agriculture

0.0180

Shivdarshan/Ram
Adhar
Kedarnath/Hanuman
Prasad/resident of
Mahurai Dubaria

Ram Murti/Hanuman
Prasad/resident of
Mahurai Dubaria

Sita Ram/Hanuman
Prasad/resident of
Mahurai Dubaria

Ram Milan/Hanuman
Prasad/resident of
Mahurai Dubaria

Chintamani/Hanuman
Prasad/resident of
Mahurai Dubaria

Ram Charan/Ram
Adhar/resident of
Mahurai Dubaria

7275

Private

Agriculture

0.0191

Thakuriya / wife
Daduwa / resident of
village

7267

Private

Agriculture

0.0047

Chhaga, Vinod,
Chandarbhan, Bablu /
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Ramkhelavan /
foreigner / resident of
village Muniya / wife
of Ramkhelavan /
resident of village M

TOTAL =

0.0827

GRAND TOTAL =

2.0323 Ha

[F. No. NCR-HQOCENG(LAND)/5/2022-0O/o Dy CE/C-1/JHS (Computer No. 60371)]
VIPIN KUMAR, Chief Administrative Officer (Con.)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

igitally signed by GORAKHA NATH

D
GORAKHA NATH YADAVA YADAVA

Date: 2025.05.09 14:44:07 405'30"




		2025-05-09T14:44:07+0530
	GORAKHA NATH YADAVA




